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PUBLIC ANNOUNCEMENT (FORMA)

[Under Regulation 6 of the Insalvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF P.5.1.5 LOGISTICS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor P.S.7.5 LOGISTICS PRIVATE LIMITED
2 | Date of incorporation of corporate 21-01-1991
debtor
3. | Authority under which corporate Registrar of Companies, Chennal
debtor is incorporated / registered
4. | Corporate Identity No. / Limited UB3090TN1991PTCO20186
Liability Identification No.of corporale
debtor
f_daﬂ e 8 5. | Address of the registered office and 48, 2nd Floor, Wavoo Mansion,
dfia =T ) principal office (if any) of corporate Rajaji Salai, Chennai - 600001
ontrol of the debior Tamil Nadu
ndidat
S 6. | Insolvency commencement date in May 14, 2025 - Vide orders in
respect of corporate debtor CP/IBf28/CHE2024 dated May 1,
2025, Hon'bla NCLT had directed the
applicant to deposit an amaount of Rs.
) 200,000 for the CIRP expenses and
o @ anfiy | such amount was deposited on 14th
106/2025 &% May 2025, Upon deposit of money
1 awteard #i the Applicant the undersigned has
o W) T wheiw it

riopb.res,in
nfirmation of

commenced the pracess by issuing
the present publication.

ould sent the
on or before
Autonomous

The Institute
apply. please
IEGISTRAR |

7. | Estimated date of closure of 107 November 2025
insolvency resolution process

8. | Name and registration number of Priya § Anand
the insolvency professional acting as | IBEVIPA-D01/IP-P00421/2017-
Inferim resolution professional 2018/10744

9. | Addrzss and e-mail of the interim
resalution professional, as registered

No. 224A (New 346/1) (Next to
National Public School), Awai

with the Board Shanmugam Salai, Gopalapuram,
Chennai - 600086
privaannand@yahoo.co.in
10. | Address and e-mail to be usad for Priya § Anand
correspandence with the interim Clo.Mis.SPR & Co,
LIMITED resolution professional Charterea Accountants,
No. 3, 5th Floor, Apex Plaza, Nun-
S ot gambakkam High 8d, Tirumurthy
e Nagar, Nungambakkam
Chennal - 600034
shedule ‘B’ cirppsiSgmail com
roleum and 11. | Last date for submission of claims 30" May 2025
,"of Nur!h- 12 | Classes of creditors, if any, under Nol Applicable
' the entire clause (b) of subi-section (6A) of
{ dedicated section 21, asceriained by the interim
th resolution professional
idates with 13, | Names of Insolvency Professionals Not Applicable
identified to act as Authorised Repre-
eservation sentative of creditors in a class (Three
m_ names for each class)
14.| (2) Relevant Forms and {2) https:/ibbi.gov.infhome/down-
W’ {b) Details of authorized representa- loads {Under Insolvency Resolution
c-03, sf;.qzl tives are available at Pracess for Corporate Persons)
W Notice is heraby given that the National Company Law Tribunal has ordered the
commencement of a Corporate Insolvency Resolution Process of P.S.T.S. Logistics
RO | Private Limited in CP/IB/28/CHE/2024 dated May 01, 2025
e Inthe order stated above, Hon'ble NCLT had directed the applicant to deposit an amount
UR-02 of Rs. 2,00,000 for the CIRP expenses and such amount was depositad on 14th May
UR-03 2025. Upon deposit of money by the Applicant the undersigned has commenced the
“UR01 | process by issuing the present publication.
The creditars of P.S.7.5. Logistics Private Limited, are hereby called upon to submit their
“URO1 | claims with proof on or before 30th May 2025 to the Interim Resolution Professional at
——d the address mentioned against entry No. 10,
ROt | The financial crediors shall submit their claims with proof by electronic means only
UR-01 Al other creditors may submit the claims with proof in persan, by post or by electronic
conditions means.
L Website Submission of false or misleading proofs of claim shall attract penalties.
2025 and Priya § Anand
lication is Date - 16-05-2025 Interim Resolution Professional
Place: Chennai IBBINPA-001/IP-PO0421/2017-2018/10744
ICPL- 34/2025

For any querie
C&D, 7406062
9980755516
nrimkamatakai

DIPRICPIGSGIAKAR/20

Subject: Invitir
Deen Dayal U
(DDU-GKY 2.0)
Sanjeevini-Karna
(KSRLPS), unde
Livelihood Deparl
Deen Dayal Upa
Sanjeevini - KSF
registered unde
Government of
Registration Nur
Dayal Upadhi
(DDU-GKY 2.0)
Employer Agenci
18/2020, issued
Government of
Procedures (SOF
for Captive Empk
The agencies h:
quality training ar
like IT-ITes, Fa
Domestic Work
Aviation, Green
Professional, Te
Supply Chain Mi
Tourism and Hor
submit their prop
portal https://ksr
The Agencies s
procedures and ¢
published by MoR
fee of Rs. 25,0(
applicable GST vii
After clearing the
Intimated to de
Thousand Rupee!
(QA). The Applici
be paid through
Livelihood Promc
with the following
Account Name: |

]

Account Numbe:
Bank Name: Can
IFSC Code: CNR
Bank Address: 1
E
The last date fo
06.06.2025. For n
visit the MoRD
Approval Committi

For any queries,
7406062947, an
ddugkysrimkarm:
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